(f) Does not arise in view of (e) above.
Deepening of ponds in Raipur

T103. SHRI SHREEGOPAL WYAS:
SHRIBALAVANT ALIAS BAL APTE:

Will the Minister of URBAN DEVELOPMENT be pleased to state:

(&) whether proposal has been received by Govemment for deepening of ponds in Raipur
the capital of Chhattisgarh;

(b) the number of proposals sanctioned among them;

{(c) thetime by when the remaining proposals would be sanctioned; and

{(d) the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT (SHRI SAUGATA
RAY): (a) No, Sir.

(b} to (d) In view of above, do not arise.

CPWD works in R.K. Puram

104. SHRI KAMAL AKHTAR: Will the Minister of URBAN DEVELOPMENT bhe pleased to
state:

(&) the number of contracts awarded (civil) for the last five vears till June, 2009 by the
CPWD Service Centre, Sector-12, R.K. Puram, New Delhi and names of contractors, amount,
work allotted and period, vear-wise;

(b) whether it is a fact that dark spots have surfaced on outer walls of double story
quarters due to very poor whitewash done last time;

(c) if so, the details thereof;

(d) the number of quarters where whitewash/paint is due but has not been carried out for
the last five vears, details in respect of quarters (533-888) thereof; and

{e) bywhen the said quarters are likely to be attended?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT (SHRI SAUGATA
RAY): (a) The details are enclosed as Statement. (See below)

(b) These Quarters have not been white-washed even once in last 5 years. On request of
Residents Welfare Association, a minimum treatment of scrapping and giving one coat of
snowcem was applied. 2nd coat of snowcem or acrylic paint will be applied to give it a proper
and uniform appearance.

{c) Does not arise in view ot (b) above.
(d) 35 numbers,

{e) Technical sanction has been accorded and tenders are being invited. The work will be
completed within next three months.

tOriginal notice of the question was received in Hindi.
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